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CLOSURE OF PURE KENDA COLLIERY

796. SHRI PRANAB KUMAR MUKHER-
JEE: Will the Minister of PETROLEUM
AND CHEMICALS AND MINES AND
METALS be p eased to refer to the reply to
Unstarred Quation No. 884 given in the Rajya
Sabha an the 19th May, 1970 and state:

(a) whether he Pure Kenda colliery, West
Bengal has IK n closed down, if so, from
which date, an 1 the total number of workers
affected by it;

(b) whether proper notice for closure under
Rule 40 of the Coal Mines (Conservation and
Safety) Rules, was given by the Management;

(c) if the an.wer to part (b) above be in the
negative, \ hat action has been taken against
the owner and management, and the results
thereof; and

(d) what is the amount of royalty due
from this colliery and what steps are being
taken to recov< r it?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS \ND MINES AND METALS
(SHRI NITI RAJ SINGH CHAUDHARY):
(a) The Pure Kenda colliery issued notice to
workers on Ist November, 1970 for closure
with effect froi i 6th December, 1970. Total
number of wc pkers who may he affected,
including staff, come to about two hundred.

(b) No, Sir.

(¢) The Co! iery Company has been in-
structed by the Coal Board not to close down
the mine as I o notice has been given to them
under Rule 40(1)(A) of Coal Mines
Conservation a id Safety Rules. They have
also been info med of the consequences of
unauthorised < losure. Further action will

arise, if colliei jr disobeys the Coal Board's
directive.

(d) It is rep rted by the Government or
West Bengal th it the amount of royalty due to
them from Pure Kenda Colliery as on 31-3-70
was Rs. 72,051.73. The State Government is

tak ag further action to recover the royalty due
to them.

RESTORATION o" DrpLoMATIC TIES

BETWEEN 1 niA ANn CHINA

797. SHRI MTARAM TAIPURIA:
SHRI 'NDER SINGH:

SARD A R GURCHARAN
SINGH TOHRA:

Will the Minister of EXTERNAL
AFFAIRS be pleased lo state:

(a) whether il is a fact that China has re-
cently invited India for talks regarding resto-
ration of full (1 plomatic ties between India
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and China and whether a formal communi-
cation has been received from China in this
regard; and

(b) if so, what is the reaction of the Gov-
ernment of India thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH); (a) No,
Sir.

(b) Doc-- noi arise.

U. S. CULTURAL AND INFORMATION CENTRES
IN INDIA

798. SHRI INDKR SINGH: Will the
Ministei oj EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that the U.S. Em-
bassj in India has agreed to reopen some of
ihe Cultural Centres and Information Centres
which were closed on May 16, 1970; and

(b) if so, thrir number, and the terms that
Government have imposed on their func-
tioning?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a) and
(h) As mentioned in reply to Unstarred
Question No. 1217 on 20th August, 1970 the
framework within which the establishment
and functioning of foreign cultural centres
mav be regulated is under the consideration of
Government. There is no question of re-
opening as branches of foreign missions, the
€L611tulr370centres which were closed bv May
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|[STATEMENT BV THE MINISTER OF STATE
INTHE MINISTRY OF DEFENCE REGARDING A
GUERRILLA TYKE ATTACK BY PAKISTAN

799. SHRI RAJNARAIN: Will the Minister
of DEFENCE be pleased to state:

(a) whether it is a fact that Shri Narendra
Singh Mahida, the Minister of State in the
Ministry of Defence has recently made a
statement to lite effect that Pakistan will make
a guerrilla tvpe attack on Bombay; and

(b) if so, the reaction of Government in the
matter?!

TEAT A (S AR A ) o (F) AT
(@) s q41 &1 f0E! & g4 aw=r
feamwr  wfqare &1 F39ET 377 g0
‘AT WATH-IF ®T FeqOr g7
amt & qre go vr ¥ 745 7rey wAr
gIIT 28 WFAT 1970 T FFT AT AT
Z, fr mfgwam zaTIA Y A9 W7 F7
AR & qF FT AAT F7T WIE, W IAT
TEF AT A AFAE UF TG F AT ARAAT
&\ WA A S TW FET AT IAT AF AAT
froe oy | wadt 7 oz fear 2 s=iA
ggr a1 B W= W A1 arfFew |
argr & wrg grw B 4 sER ZEre
am v mreww e ar, w7 e oageE
ISAT FTT WA FT qrfEEr i aeard
F zETEsT grEnw & fEEw F wreew
qF2T ®1 AT TFF XY F | IR FAFAT
FT ATFVAFAT M7 AW HAHTEAT T H
wetfas afaar #1a€mar 29 a7 7 far
qr 1

ffTHF. MINISTER OF DEFENCE (SHRI
TAGJIVAN RAM): (a) and (b) According to
newspaper reports, while speakmfff in Bombay
on "Our [awans—their welfare" after
inaugurating the Flag Day drive, the Minister
of State for Defence was reported to have
stated on 28th October 1970 that Pakistan was
preparing for a short hit and run Israeli type of
war and that there was a possibility of Bombay
being one of the first targets. Tin's was an
incorrect report of what the Minister had
stated. The Minister has clarified that he had
said that every time Pakistan acquired fresh
arms from outside thev attacked our country
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and that the recent arms snpplv by the United
S%ates to Pakistan had strengthened fears
of an
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Israeli type attack. He stressed the necessity
for vigilance and lite need to gear up civil
defence in all border States.]

NATIONALISATION OF FOREIGN On.

ComMPANIES 800. SHRI S. A. KHAJA
MOHIDEEN: Will the Minister of
PETROLEUM AND CHEMICALS AND
MINES AND METALS be pleased to state:

(a) whether any steps have been taken by
Government to nationalize the foreign oil
companies in the country; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND CHE-
MICALS AND MINES AND METALS
(SHRID. R. CHAVAN): (a) No.

foedt Famt mfr w1 faEnf & don

801, =t TwATCAWN ;A0 GEfew
A AT JZ A KT IO FIA F
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wHRT F1 39 faoyofy FY w17 fEeer wn
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F y=re & A0 = Fawi, sty
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(h) Does not ari->e.

t[SINDING OF HINDI WRITERS ETC.
ABROAD

801. SHRI RAJINARAIN: Will the Minister
(S)f EXTERNAL AFFAIRS be pleased to
tate:

(a) whether Government's attention has
been drawn to Mr. Mahesh Das Masoodha's
comments published in the Dharmvug dated
the 8th November, 1970, wherein Mr. Jag-disli
Mittra Kanshal, general Secretary of the Hindi
Sahitya Sabha in Britain is reported to have
said that the Government of India should send
Hindi writers, poets, journalists and publishers
to various countries of the world for the
propagation of Hindi; and

(b) if so, what steps Government propose to
take in this regard and if not, what are
the reasons therefor?]

fl 1 English translation.



